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BEFORE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 52/2020

IN THE MATTER OF

New Ekta Welfare Society ... Applicant
Versus

South Delhi Municipal Corporation & Anr ... Respondent

L N

Action Taken Report in terms of order dated 28.02.2020 for and on
behalf of Delhi Pollution Control Committee,

Most Respectfully Showth:-

1. That vide order dated 28.02.2020, this Hon’ble Tribunal pleased to
direct:-

“Let the allegation be verified and a factual report furnished by the
SDM. Rajouri Garden and the DPCC before the next date.”

2. That, in compliance of the order passed by this Hon'ble Tribunal, an
inspection was carried out on 2.7.2020 at Khasra No. 30/1 in village
Titarpur, Rajouri Garden, New Delhi to verify the aliegation of

petition. Inspection report is annexed herewith as Annexure 1.

3. That as per the inspection report, the following structures are existing

at Khasra No. 30/1, Village Titarpur:-

i.  School's Name -
(a) Govt. Boys St. Secondary School, Rajouri Garden Extn.,

New Delhi-110027
1 (b) South Delhi Municipal Corporation Primary School

Titarpur, New Delhi-110027
ii. Chaupal.
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iv.

Temple - Shiv Mandir Titarpur, New Delhi.
Shops (20 Approx.).

4. That as per revenue record/Khasra Girdawari, the following have

been mentioned/recorded

il.

iii.

It is also submitted that as per field book village Titarpur for the
year 1951-52, there is Johad recorded/mentioned in Khasra No.
30/1, Village Titarpur. (Annexure II)

Khasra Girdawari for the period 19/03/1987 to 03/03/1990,
Gair Mumkin School in 1 Bigha 2 Biswa and Gair Mumkin

- Johad, Mandir & Chaupal in 16 Bigha 9 Biswa respectively of

Khasra No. 30/1, Titarpuri Village. (Annexure III).

Further, as per Khasra Girdawari for the period 08/10/1990 to
04/02/1995, GairMunkin School in 1 Bigha 2 Biswa and Gair
Munkin Johad, Mandir, Chaupal & House (Makan) in 16 Bigha
9 Biswa of Khasra No. 30/1, Titarpur Village. (Annexure IV).

5. That as per inspection report, there is no water body existing in the

said Khasral No. 30/1, Village Titarpur at present.

6. In view of the inspection findings, DPCC has issued direction under

Section S5 of the Environment (Protection) Act, 1986 to District

Magistrate to demarcate the water body and demolish the illegal

structures. Further, Delhi Wetland Authority was also directed to take

necessary action to restore the water body.

Dr. Anwar KﬁKh/an

SEE, DPCC
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New Ekta Welfare Saciety

VERSUS

Applicant(s)

South Delhi Municipal Corporation & Anr. ©  Respondent(s)

MOST RESPECTFULLY SHOWETH

Kindly refer to Hon'ble National Green Tribunal, Principal Bench order dated *
28/02/2020 on subject cited above, In this regard field report from Tehsildar(RG) & KGO(RG)
of this office was obtained jn respect of Khasra No. 30/1, Village Tatarpur, As per field report,

the following structures are available at Khasra No. 30/1, Village Tatarpu-:-

1. School’s Name — (a) Govt. Boys St. Secondary School, Rajouri Garden

Extn,, New Delhi 110027.

(b) South Delhi Municipal Corporaticn Primary School

Tatarpur, New Delhi 110027
2. Chaupal,
3. Temple - Shiv Mandir Tatarpur, New Delhi.
4, Shops (20 Approx.).

As per revenue record/Khasra Girdawari, the following have been mentioned/recorded:-

i. As per Khasra Girdawari for the period 19/03/1987 to 03/03/1990, Gair
Mumkin School in 1 Bigha 2 Biswa and Gair Mumkin Johad, Mandir &
Chaupal in 16 Bigha 9 Biswa respectively of Khasra No, 30/1, Tatarpur

Village. (Annexure I)

ii.  Further, as per Khasra Girdawari for the period 08/10/1990 to 04/02/1995,
Gair Mumkin School in 1 Bigha 2 Biswa and Gair Mumkin Johad,Mnndir,

Choupal & House (Makan) in 16 Bigha 9 Biswa of Khasra Ne. 30/1, )

Tatacpur Village, (Anmexure IT)

fii. It is also submitted that os per field book village Tatarpur for the year
1951-52, there is Johad recorded/mentioned in Kbasra No. 30/1, Village

Tatarpur. (Annexure 117)
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It is further submitted th,
at at present there i : isting i i
o 0L Vil i 1S no water body existing in the said Khasra

Subemi - .
ubmitted for kind information of Hon’ble National Green Tribunal.

Enel: As above.

(RANJEET KUMAR SINGH)
SDM (RAJOURI GARDEN)

Copy to :-

1. DPCC.
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